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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Gulam Ali: Shri Ram Chander Jangra
(Haryana) and Shri Dhananjay Bhimrao Mahadik (Maharashtra). Shri P. Wilson
(Tamil Nadu), Shrimati Mamata Mohanta (Odisha), Dr. Fauzia Khan (Maharashtra),
Shrimati S. Phangnon Konyak (Nagaland), Dr. Kanimozhi NVN Somu (Tamil Nadu)
and Dr. Sasmit Patra (Odisha).

Demand to provide free education to the children of widows across the country
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MR. DEPUTY CHAIRMAN: The following Members associated themselves with the
Zero Hour matter raised by the hon. Member, Shri Amar Pal Maurya: Shri Dhananjay
Bhimrao Mahadik (Maharashtra), Dr. Fauzia Khan (Maharashtra), Shri Banshilal
Gurjar (Madhya Pradesh), Dr. Ajeet Madhavrao Gopchade (Maharashtra), Dr. John
Brittas (Kerala), Shri P. Wilson (Tamil Nadu), Shrimati Mamata Mohanta (Odisha),
Shri Sanjeev Arora (Punjab), Shrimati Jaya Amitabh Bachchan (Uttar Pradesh), Shri
R. Girirajan (Tamil Nadu), Shri Ramji (Uttar Pradesh), Dr. Sasmita Patra (Odisha),
Dr. Kanimozhi NVN Somu (Tamil Nadu), and Shri Sant Balbir Singh (Punjab).

Yamuna flood water in parts of Rajasthan
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